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Mr, Deputy Speaker: Order, order;
the hon. Member says:

o9 ® 9", AT 9T EFT 7

A To TWo WEMW : WY #
T agl, fafd Fqm &

Mr. Deputy Speaker: Hon, Members
Aye always expected to address the Chair.

Therefore gy qrr &, 3 A a1y & #A?

Shri Raghavaiah: May [ know
whether Government is ‘“L that in
view of the fact that one company is
&:en the mon~p ly of catering throughout

e major portion, if not the whole the
railways in India, the care taken regarding
li::vt:rmg of mrals| and olhe;u ref; e;m
)6 comparatively less good than if caterin
is done throuflf Annapurna and other ocr-‘
vices ? May I also know wheth.r the Go-
vernment propose to take over the whole
of catering and give up these contructs?

Shri Alagesan: We arc very much
aware of the evils of monopoly and large
holding. Now the policy is to minimise
the areas of these caterers and make them
more compact and more capable of giving
good service,

Coaches

_"1239. Shri D, C. Sharma: Will the
Minister of Railways be plessed to state:

(a) the number of IIl class coaches
on the Northern Railway that have been
fited with fans so far; and

(9 the percentage of such coaches
to the total number of IIl class ceaches
in that Zone ?
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The Deputy Minister of Rallways
and Tl'lllp:l"t (Shri Alagesan): (’a)
%09,

(b) 44% ¢

Shri D. C. Sharma: May I know
by what time all the coaches employed
w Northern Railway will be fitted with

¢

Shri Ahﬁeu.n ¢ It was decided that
all the new third class caoches should be
provided with fans and also

all coaches under 20 years of age should
be provided with fans, and all womens’
compartments without reference to age:
should also be provided with fans. As per
this riterian, 80 per cent of the compart-
ments have been fitted with fans. Only
coaches which are over 20 years of age

" have been left out.

Shri D. C. Sharma: s it not a fact
that most of the coaches that have been
fitted with fans ply on the main line and
not onf the branch lines and if so, what
is the cause of this discrimination between
the main line and the branch lines ?

Shri Mn-lml I do not know whe-
ther the information is corfecct. But
the main line is more important and more
passengers make use of the main line.

Shri D. C. Sharma: sz I know if
all the coaches which are used as women's
compartments will be equipped with fane
c;:n? though they are more than 20 ycars
ol

Shri Alagesan : Tnat was what [
stated in my reply.
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Shri Alagesan 1 | think stoppage of

clectricity occurs cven in residential buil-
dings in Delhi.

The Minister of Railways and Trans-
non (:hﬂ L. B, Shastri)t And in this
ouse

80,
Indian Shipping

*1241. Shri Bhagwat Jha Azad: Will
the Minister of Tramsport be pleased to
state: .

(a) whether the attention of Go-
vernment has been .drawn to the state-
ment of the President of the All India
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Exporters’ Association made at a meeting
of the Asscciiton held on the I_St.h
May, 1955, complaining that India’s
export trade was seriously handicapped
by shipping difficulties ; and

(b) if so, the details of the steps Llaken
to tide over these difficuties?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Government have secn the statement re-
ferred to.

(b) A statement is laid on the Table
of the Satha, | See Appendix V1I, Annexure
No. 16)

Shri Bhagwat Jha Azad: What attem-
pis are being made by the Government
to remove the non-availability of shipping
space for export cargo as referred to in the
statement ?

Shri Alagesan : Whenever complaints
have been made, we have asked the shipping
companies to meet the shippers and see
that such complaints.do not arise and also
to help t ¢ shippers as much as possible.

Shri Bhagwat Jha Azad: In the ab-
sence of any statutory power, as referred to
in the statement, do Government prd-
pose to have some such powers or what
attempts are being made by Government
to remove the discrimindtory policy beinz
followed by the foreign companies ?

Shri Alagesan: Evidently, the hon,
Member refers to the allegation that the
foreign shipping companies levy discri-
minatory freights, That is now being gone
into and we have asked for details. An
Officer on Special Duty in the Directorate
General of Shipping is going into this
question and finding out how far the allega-
tions are (rue. :

Shri Bhagwat Jha Azad: May 1
know whether in the light of the improved
port facilities provided by the Govern-
ment of India these conference companies
have now decided to drop the threatenin
attitude of levying surcharge on the goods

Shri Alagesan : I think almost all
the foreign companies—I mean the Shipping
Conference lires have decided to with-
draw the surcharge, though the USA-
India line has been postponing it from
month to month, But, I have reason to
believe that they will postpone it indefinitely.

Shri A. M. Thomas: One of the serious
char2es that have beenl levelled against
these is discriminatory freight rates.

Tn view of the fact that we cannot le-
gitlate with regard to overseas trade, may
1 know whether Government have talen
up this matier on an international level
wfth other Government ?
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Shri Alagesan: Al the shipping com-
panies are private companies. I  have
already answered that an Officer on Special
Duty in the Directorate General of Shipping
is at present seized of the question and is
examining how far the allegations made
aretrue.  After his report is received,
;: will be able to take some concrete

ps.

Shri Dhulekar : There was a con-
ference at New York only recently and
there the postponement for increased sur-
charge of 35 per cent had been made only
for one month, thatis from 15th Septem-
ber to 15th October. May I know what
steps the Government of India will take so
that the surcharge may be postponed per-
manently ?

Shri n ! The Shipping Lines
are aware of the Government’s position
on this matter and, as I said, I have every
reason to believe that they will postpone tt
indefinitely. i

Mr, Deputy-Speaker : The Question

Hour is over.

WRITTEN ANSWERS TO
QUESTIONS |
Sugar Yield
*y207. Shri Ibrahim : will

the Minister of Food sad Agriculture
be pleased to state

(a) whether it is a fact that the aveiare
ntage yield of sugar for this year bas
n greater than that of the last vear ;ard

(b) ifso, towhat extent ?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No. The average
all-India percentage recovery of sugar
in 1954-55 was 9-98 asagainst 10-07in
1953-54.

(b) Deoes not arise.

Dismantled Rallway Lines

*1208, Shri Krishnacharya Joahi :
Will the Minister of Railways be pleased
to state :

(a) the mileage of dismantled rail-
way lines restored during 1954-55 (ard

. (b) the total expenditure incurred
thereon ?

The Deputy Minister of Railways
and Transport (Shri Alagesan) :(2)and
(b). A statement is laid on the Table of
the House. [See Appendix VII, aone
xure No. 17].





